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CENTRAL ADMINISTRATIVE TRIBUNAL ,
PRINCIPAL BENCH, NEW DELHI, (E)

Shri G.S. Ahluwalia Vs, Unien ef India
. BA=1351/90
13:7;90‘
Present : Shri ?rem Prakash, caunsel fer the applicant,

Heard,

The learned csunsel fer the applicant sseks te

withdraw the present 0A with the permissien ts file
a fresh ene, ‘

In vieu of the abeve, the OA is dismissed as 1
withdrawn with the liberty te file a fresh ene in

acoosrdance with lauw,
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